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1-not-1 coum" or DELHI: NEW DELHI

ORDER

No.33;/D3lGaz.-IA/DI-IC/2024
Dated, the 25"‘ October, 2024

Hotfblc the Chief Justice and I-Ion'ble Judges of this Court have been pleased to make
. . . _ . - - - ' ' ' ' ' ' t ff t:-thc tollowmg postings/ttansfcts 111 the Delhi Higher Judicial Sen/ice with immetlta c e cc

‘ S. (Dame of officcr From To HDistrict Remarks<Mr~Ms~1 » ;t.;:':i:'; '
(Commercial (Commercial
Court)-05, Central, Court) -02, North,
THC Rohini _ _____ _ i___o

t_, W J _ _ l ~
7 1_ Umcd Singh District Judge District Judge North ‘IHMIBW COUIT

i 2. S.S.Ratl1i

1 Court)-03, Court

District Judge District Judge Central Vice Mr. Sanjay
(Commercial (Commercial Shfirma-H

) 11,
Sl1ahdara,KKD Central, THC ___,_ t _ W _ _ J

3. Amit Kumar District C Judge Dis?-tot Judge North Vice Mr. Gorakh t
(Commercial (Commercial Nath Pandey
Court)-08, Court), North,

__l Central, THC Rohini y
t 4. ‘ Manoj Kumar

(PC Act) (CBl)- (Commercial

t THC
l7, RACC Court)~0S, Central,

Special Judge ‘District Judgel Central A Vice Mr. UmedSitigl1

(Commercial (Commercial
Court)-1 1, Court)-03,
Central, THC Shahdara, KKD

7 5. Sanjay Sharma-ICI District’ Judge District Judge l Shahdara Vice Mr. S.S.§athi ‘
l

l

Pandcy (Commercial (Commercial
Court), North, Court)-08,

6. Gorakh Nath District Judge District Judge ‘Central (Vice Mr. Atnit Kumar

__l Roltini Central, Tl-lC _ _ t
7. Shailendcr Malik PO, MACT-02, Special Judge (PC -it

Slmltdnrn, KKD Act) (CBI)-21, earlier pt-¢sid¢,;t over
~ LRACC by Mr. Rajeev Bonsai.

in a vacant court

j Sl|nltdttrtt,l(t<I) _|'I-IQ

' l 8. ll3§.tlwant Rai Special Judge District .ludgc- ljhlow
Bansal JNDPSL 0S,Nc\v Delhi. Delhi ‘F in a new Court

07. R/\CC Roltini

9. l'rasl1antI(umar Speclnlludgc D AS.l(I3lectt*icity), Nortlt- jvt c M J‘t rt D
‘(rc Act) (ct3t)- North-West, West C F‘ 1°“ mSittglt

Dwttrkn

10 iDt=v¢nderl(u|nar ASJ~5. Now ll District Jtulgc-0|, l Sontlt- ' C
111113818 Dclhl, Pl~lC Smttlt-West, West lu a vacant court

earlier presided over
i by Mr. Amen Pratap 1
Singh t

'--' c -./;-F. — -3.... : V
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ll‘ Sntish Kumnr l AS]-03, North, 1 District Judge-I3, Central l in flI1¢‘W C0!-"T
l Roltini _ Ccntrni,Ti-lC W 7 p

12‘ Snvitri
Enst, KKD

lASJ-702, Nortlt- Judge, Family) Shaltdara
Court-02,
Slmlidmu, KKD , , ,_

Vice -Ms. "Twinkle
Wadhwa

l3 Stuuit Dass

‘Tribunal, New

Z: District ’Judgc- CASJ-S, New Delhi,nNew_
O2i'Wttkf Pl'lC Delhi

Delhi, Pl-{C _____ _ _ __

I Vice Mr. Devender
Kumar
Jangala

xx’,/1* Sanrabh Partnp
Singh Lnler

l’Onrepatriation l Special Judge Shahdara l
‘ “(NDPSL

S|1alidara,KKD ; _ ,

Vice Mr. Balwant Rai
Bansal

J5 'Dltarmcnclcr
Rana

i On repzitriatioti

Forces Tribunal

District Judge-Oi, J New
from Armed New Delhi, PI-IC Delhi

Vice Ms. Vijeta Singh
Rawat

l 6
l
"i‘winl<le \Vadliwa

Court-02,
Judge, Family AS1102, Nortliq North l

East, KKD East
Shahdara, KKD, __ J ___ _

Vice Ms. Savitri

17h Comati Manocha On repatriation DADSJ-0| (POCSO), New
from NCPCR New Delhi, PHC Delhi

Vice Ms. Chhavi
Kapoor

18; Jitendra Singh ASJ(Electricity),
\ North-West,
l Rohini p p

Special Judge (PC l -
Act) (CBI)-23,
RACC ,,

in a vacant court
earlier presided over
bliftaitesh Syal. ,_

19 Vijeta it Singh
Rawat

District Judge-Ul,
3 New Delhi, PHC

Special Judge
(PC Act) (CBi)- J
17, RACC

Vice Mr. Mauoj
Ktlmar

20 Ci1l'lflVl iiapcor ASJ-Oi (POCSO),
New Delhi, PI-IC

Special Judge -
(PC Act) (CB1)-
07,RACC

Vice Mr. Prashant
Kumar

7217 I-iarun Pratapl 7
V from Lokayukta,
;On repatriation PO, MACT-02, Shahdara ;

Shalidara, KKD
NCT oroettii Wt

Vice Mr. Shailender
Maiik

22 Jagmohan Singh
from North-East
Delhi Riots
Claims
Commission p

lOn repatriation ASJ-03, North, North
Rohini

Vice Mr. Satish
Kunmr

23 Harvindcr Singh On completion of District Judge- New Vice Mr. Sumit Dass
Johal Training 02+Wal<f Delhi

Tl‘llJl.Jl1E1l, New
_ t Dcllti. PHC J

Note (s):-

I. Tltejudiciai officcrs slmll be under the control of the Principal District & Sessions Judge of the
district, to which they have been allocated.

2. The judicial officers under trausl'cr Sllilll ttotilfy the cases in which they had rcsen/ed
judgments/orders belbre relinqttlsltlng the clturge oi‘ their court in terms of the posting/transfer
order. The judicial officers shall pronounce judgments/orders in all such matters on the date
fixed or maximum within a period of 2-3 weeks thereof‘, notwithstanding the posting/transfer
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6005- 6 035)
Endst. NO. /D3/GZIZJA/DHC/Z024

Diite oi‘ pronouncement shall be notified in the cause list of the 001111 I0 W11l°i1 the mam?
pertains as also oi‘ the court to which the judicial officer has been transferred and °" the
wchsitc also.

Priiieipiii District 8.: Sessions Judge, North slizili withdraw sufficient number of 011585 FY0111 U16
existing court oi‘ District Judge (Commercial Court) and shall assign the same to the newly
coiistitiitctl court i'.e. District Judge (Commercial Court)-02,. North Districtkanltl shall 6l}Sl£l]il':
that alter rcdistribiition, both the courts shall hat/c_ substantially equal wor . n view o
crcntion oi‘ new court, the existing court of District Judge (Commercial Court) prevlvflfily
presided over by Sh. Gorakh Nath Pandey is re-designated as District Judge (Commercial
Court)-0i, North District.

That Principal District & Session Judge, New Delhi shall withdraw sufficient number 0261595
from the existing courts of District Judge-01 to District Judge-04, New Delhi District an S ad
assign the same to the newly constituted court oi‘ District Judge-05, Nerf Delhi Dlsmctka"
shall ensure that aiter re-distribution, all the courts shall have substantially equal W01’ I0
enable the courts to dispose of old matters expeditiously.

That Principal District 8:. Session JudgclHQs. shall withdraw sufficicnt number o_f cases from
the existing, courts of District Judge-01 to District Judge-12, Central and shall assign the same
to the newly constituted court of District Judge-I3, Central to ensure that after redistribution,
all the courts shall have substantially equal work to enable the courts to dispose of old matters
expeditiously.

BY ORDER OF THE COURT

Stil-
(KANVVAL JEET ARORA)
REGISTRAR GENERAL

Dated, the 2s“‘ October, 2024

Copy forwarded for information and necessary action to: -

i
2

--lC\l-It-IL\-»-3

8
9
l0.
ll.

I2.
i3.

All the Principal District & Sessions Judges, Delhi.
The Principal District 8: Sessions Judge cum Special Judge (PC Act) (CB1), Rouse
Avenue Courts Complex, New Delhi.
The Principal Judge, Family Courts (HQ), Dwarka Courts Complex, Dwarka. New Delhi.
The Secretary, Ministry oi‘ Finance, Government oi‘ India, North Block, New Delhi.
The Member Secretary, Delhi State Legal Services Autliority, RACC, New Delhi.
The Director (Administration), Delhi Jutliciiil Aciitlciny, l)warkii. New Delhi.
The Principal Secretary (Law, Justice & Legisliitivc At"t‘iilrs), Govt. oi‘NCT oi" Delhi.
New Delhi-l 10002.
The Principal Secretary (l-lomc), Govt. ol‘NC'i‘ ol'Deliti, New Dclhi-l l0002. '
'l'hc Principal Secretary (Power), Govt. oi‘NC'l‘ oi‘ Delhi, New Dcllii-l 10002.
The Secretary (Labour). Govt. ol'NC'l‘ oi‘ Dcihi, Shnmniitli Marg. Delhi-I l0054.
ThehDircctor oi‘ Prosecution, CB], Block No.3, ll Floor, COO Complex, Lotllii Road, New
Del i-3.

The Director, Directorate of Prosecution, Tls l-luziiri, Delhi.
The Director Gcner I N ia , arcotcs Control Buretiti, We tBl it, I W‘ -5, S -R.K.Puram, New Delhi-l 10066. S 0° mg actor 07'
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Q4-A? I4.
I5.

‘ 16.
l7.
I3.

C -.:"5‘-
“KW?

l9.
20.
21 .
22.
23.
24.
15.

26.
27.
28.

32
'\ ‘\:0
34

29.
30.
3 l

a

The Commissioner of Police, Police i~Iesdqt|arters, New Delhi.
The Connnissioner, Delhi Municipal Corporation, Civic Centre, Minto Road, New Delhi.
The Chairperson, New Delhi Municipal Committee, Pnlika Kendra, New Delhi.
The Registrar-enin-Secretory to l-ion‘ble the Chief‘ Justice, Delhi High Court, New Delhi.
PS to all l-lon‘ble Judges. Delhi High Court, For inibrmation of I-lon‘blc Judges.
'I'l1c.iR~ctnn~l’.!\. to Registrar General, Delhi I-ligh Court, New Delhi.
All Registrars. Delhi High Court. New Delhi.
The Joint Registrar (Vigilnncc~l), Delhi High Court, New Delhi.
The Joint R-cgistrnr (Vigilance-ll), Delhi High Court, New Delhi.
The Joint Registrar (Gazette-I13), Delhi High Court, New Delhi.
The Pay & Accounts Officer, Tis i-lazari, Delhi.
Joint Registrar (IT), DHC, with request to display this order on website of Delhi High
Court in accessibility format.
The I-tony. Secretary, Delhi High Court Bar Association, Delhi High Court, New Delhi.
The I-lony. Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.
The I-lony. Secretary, New Delhi Bar Association, Patiala House, New Delhi.
The I-tony. Secretary, Shahdara Bar Association, Karkardooma Courts, Delhi.
The Hony. Secretary, Rohini Courts Bar Association, Rohini, New Delhi.
The I-lony. Secretary, Dwarka Courts Bar Association, Dwarka, New Delhi.
The Hony. Secretary, Saket Courts Bar Association, Saket, New Delhi.
Personal file ofthe officer concerned.
Guard File.

(RAJ KUMAR RAWAT)
JOINT REGISTRAR (GAZ-IA)

I

I’

OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (WEST)
TIS I-IAZARI COURTS : DELI-H

535"?‘/*— Z3s‘72N __%__/1=.s(1)/oaz./PDJ ivest/2024 Dated, oats the 2/6'Z19Z'></
Copy fonvarded to :-

1. The Judicial Officer concerned of West District, Tis I-Iazari Courts, Delhi.
2. The CMM, West District, Tis Hazari Courts, Delhi.
3. The Officer Incharge, Administration Branch, West District, ‘Tis Hazari

Courts, Delhi. '
The Branch Incharge/DDO, all Branches of West District, Tis I-Iazari Courts,
Delhi. _
The Branch Incharge, Facilitation Centre. Tis Hazari Courts, Delhi.
The PS to Principal District & Sessions Judge, West District, Tis I-Iazari
Courts, Delhi
The Reader to Principal District & Sessions Judge, West District, Tis Hazati
Courts, ‘Delhi
For uploading on LAYERS

9. For uploading on centralized website through LAYERS.
10. Dealing official LAYERS seat, Tis I-Iazari Courts, Delhi (Room No.207).
11. The Secretary, Delh1 Bar Association, Tis Hazari CoAj)e1hi.

Cl».(May fillbta)
Link Officer lncharge (Judicial Branch)

DJ (Commercial)~05, West Distt. PP

4.

5.
6.

7.

8.


